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Reservation of 15 per cent jn pttro.
leum products agencies for War wid.
ows and other special categories has
been made by the Ministry of petro.
leum, Chemicals gnd Fertilizers, That
Ministry has decided, not to entertain
requests for bifurcation/trifurcation of
agencies allotted to two or more eligi-
ble categories of persons jointly and
have asked the partners to settle the
dispute§ amongst themselves.

(b) Vacation of houses by the ten-
ants:

Some of the State Governments
have amended their Rent Control
Acts so as to enable the War Widows
to get their houses vacated by tenants
for personal occupation. Efforts are
being mide to persuade other States
also to fall in line.

(c) Exemplion from payment of
house taxes by War Widows:

Some nf the State Governments
have amended their municipal laws
and exempted War Widows from pay-
ment of house taxes upto certain
limits. Other State Governments
have been requested to grant similar
concessions.

(d° Discontinuance of pension of
War Widow on re-employment in
Government Department or on their
re-rparriage:

If a3 widow is employed in a Gov-
ermmment, Central/State public sector
undertakings or Nationalised banks,
her pension is not discontinued. How-
ever, the reliefs granted from time to
time are not admissible to her because
she is already in receipt of dearness
allowance with pay during the course
of her employment. If a widow re-
marriages the real brother of her de-
ceased husband, the special family
pension award continues. However,
in all other cases, sho forefeits  he:
right to the special = family pension,
but continues to get ordinary family
pension.
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The Government is alive to the
need to give legitimate assistance and
support to war widows., In individual
cases financial help is given to them
for their Tesettlement and te their
wards for higher studies. Interest
subsidy is glso given on Joans for cons_
truction of houses. Rescently a sumn
of Rs. 9.54 lakhs has been granted to
the War Widows’ Association for *he
construction of the Shahted Bhavar
in Delhi.

Meeting of World Bank and IDA at
Paris

HANNAN MOLLAH:
FINANCE be

5315. SHRI
Will the Minister of
pleased to state:

L

(a) whether Government have set-
tled the ratio-mix regarding the aid
recently negotiated in Paris, as bet-
ween the World Bank and the Interna.
tional Development Association (IDA)
on which would depend the overall
quality of the aid and the terms of the
said aid;

(b) if so, whether the said ratio is
better than the last years; and

(c) if not, how Government are go-
ing to safeguard the interest of the
country?

THE MINISTER OF FINANCE
(SHRI PRANAB MUKHERJEE): (a)
During the meeting of the Aid India
Consortium in Paris on June 14-15,
1982, it was indicated that assistance
from the World Bank group would pe
of the order of $2.2 Dbillion. The
break-up of this amount between TDA
and IBRD has not peen indicated so
far.

(b) and (c) Does not arise.

Resources Translated to
States

Education

5316. PROF. MADHU . DANDAVA-
TE: Will the Minister of FINANCE
be pleased to,state; 1

(a) whiither it is a  fact since the
installation of the present Government
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at the Centre, the percentage of re-
sources transferred to the State has
been pconsiderably reduced;

(b) if so, at present what is the per-
centage of resources transferred to
1he States; and

(c) whether reduction in the re-
sources {ransferred to the States will
not effect the efforts of the States to
combat calamities like drought and
{amine?

THE MINISTER OF FINANCE
(SHR1] PRANAB MUKHERJEE). (a)
and (b). The resources transferred by
the Centre to the States has, in fact,
been substantially increasing as cen
be seen from the following table:—

Total transfers to States
Year
(Rs. in crores)

1979-80 (Accounts) . Bags
1980-81 [Accounts) . 9532
1981-82 (R.E.) 1527
1982-83 (R.E.) 11712

With reference to what the percent-
age of {ransfer of resources to States
is to be recokoned is not clear. More_
over, it 1nay not be rorrect to compare
the transfer of resources to Stateg in
terms of percentages, since transfer of
funds t, States comprises statutory
transfers which are based on the re.
commendations of the Finance
Commission, Plan tiransfers made on
the basis of the recommendations of
the Planning Commission; and other
transfers like assistance for natural
calamities etc., which are made on the
specific recommendations of the Cen-
iral Teams and High Level Committee
on Relief.

(c) Nues not arise, since the Centre
sanctlang assistance to States separate-
ly for uieeting expediture in connec-
tion with natural calamities,

AUGUST 13, 1982

Light and Sound System at Historical
Placeg in Orissa

5317. SHR] LAKSHMAN MAL~
LICK: Will the Minister of TOURISM
AND CIVIL AVIATION be pleased to
state:

(a) whether Government of Orissa
has requested his Ministry for the in-
stallation of light and sound system
at some historical places of tourist in-
terest in the State:

(b) whether request has been made
for the installation of such system at
Konark, Khandagiri and Udaygiri;

(¢) if so, the efforts made his
Ministry to provide such facilities at
those places of tourist interest; and

(d) the detailg thereof?

THE MINISTER IN THE STATE iN

Written Answers 136

THE MINISTRY OF TOURISM AND <y

CIVIL AVIATION (SHRI KHUR-
SHEED ALAM KHAN): (a) and
(b) Yes, Sir. Proposals for installation
of sound znd light show at Konark,
Khandagiri and Udayegiri have been
received. .

(¢) and (d). Government’s decision
regarding mountaining of sound and
light show at Rani Gumpha of Khan.
dagiri, Udaygiri near
on sharing basis has been communica-
ted to the State Govermment asking
them to forward the detailed project
report. Matter has also been taken
up with the Archaeological Survey of
India.

wayd dffwl @1 gaate a
I fag Jae ¥ AT

5318. ®1 §&® Wq BEU : AT
TV HAT qZ TATH AT FIT H4 [

(F) @1 g a9 } % g8 w7
FERI A YAqq dfA=t & gAAtw a9
Jaml ¥ Sae fau mwwm W g
TS FZH ¢ IoW & WK qfe Fk
FERNUAITE NI § 1T
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